273

in a Court of Law can be proceeded
against under the relevant provisions
of Indian Penal Code, 1860. Suitabie
departmental action against him can
aiso be taken if he is convicted on
the charge or as per such other
directions as are given by the Court,

Written Answers

Imposing  Penalties on
conduct Pending

Allgged Mis-
Adjudication

8264. SHRI J. S. RAJU: Will tha
PRIME MINISTER be pleased to state:

(a) whether penalties specified in
CCS (CCA) Rules, 1965 can be imposed
for alleged misconduct which is sub-
judice and is pending adjudication
in High Courts; and

(b) if so, what are the details of
relevant provisions in this regard?

THE MINISTER OF STATE IN THE
MINISTRY CF PERSONNEL, PUBLIC
GRIEVANC.'¢ AND Pi~NSic 8% (SHRI-
MATI MARGARET ALVA): (a) and
(b) There is no legal bar to taking
departmental  disciflinary adtion
under the CCS (CCA) Raules, 1965
against a Government servant where
criminal prosecuticn on the same
charge is pending against hi.

Annual Confidential Reports

8265. PROF. VIJAY KUMAR MAL-
HOTRA: Will the PRIME MINISTER
be pleased to state:

(a) whether the Jaipur Bench of
the Central Administrative Tribunal
has held that annual confidential
reports are not ‘secret’;

(by if so, what are the facts of the
judgement; and

(¢) the action Government propose
to take thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANC:EG AND 2 .NS{ONS SHRI-
MATI MARGARET ALVA): (a) and
(c) The information is being collected
and will be laid on the Table of the
House. .
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